
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
Original Application No.186 of 2023(SZ) 

 
IN THE MATTER OF:  
 
Ravindranath Shanbhogue,  
Karnataka.         …Applicant(s)  
 
Versus  
 
Union of India, Through its Secretary,  
New Delhi and Ors.        ...Respondent(s) 
 
 

REPORT FILED BY THE MANAGING DIRECTOR, PLANTATION 
CORPORATION OF KERALA LTD., / 7TH RESPONDENT 

 
SI.NO DOCUMENTS PG NO. 

1. Report filed by the Managing Director, Plantation 
Corporation of Kerala Ltd., 

1-5 

 
Dated at Chennai on this 12th march, 2026. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
M/s. ABRAHAM MARKOS 
ADVOCATE 
COUNSEL FOR 7TH RESPONDENT 
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